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(HEARD BY HON BLE SHAH & DORAI SWAMY RAJU, JJ.)

Date : 31/07/2001 This Petition was called on for judgnent today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR. JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE DORAI SWAMY RAJU
For Appel | ant M. Manoj Swarup, adv.
For Respondent M. Pranod Swarup, adv.
The Court made the follow ng
Judgmnent
................ L......l.......T.......T.......T.......T.......T J
. SP2
Hon' bl e M. Justi ce Dor ai swany Raj u
pronounced the judgnent of the Court.
The appeal is dismssed in ternms of the signed
j udgnent .
Report abl e. @@
Cccceeceecececece
. SP1
(S. Mal kani) (Kanchan Jai n)
Court Master AR- cum PS

Signed judgnent is placed on the file.



